
 
COURT-I 

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY 
(Appellate Jurisdiction) 

 
EP NO. 9 OF 2016 & IA NO.615 OF 2016 IN  

APPEAL NO. 171 OF 2012 AND 
RP NO. 16 OF 2015 IN APPEAL NO. 177 OF 2012 &  

IA NO. 320 OF 2015 AND  
RP NO. 17 OF 2015 IN APPEAL NO. 178 OF 2012 &  

 
IA NO. 321 OF 2015 

Dated:  4th September, 2017
 

  

  
EP NO. 9 OF 2016 & IA NO.615 OF 2016 IN APPEAL NO. 171 OF 2012 

 
In the matter: 
 
Tata Power Delhi Distribution Ltd.     …Appellant(s)  

Vs.  
Delhi Electricity Regulatory Commission    …Respondent(s)  
 
  

RP NO. 16 OF 2015 IN APPEAL NO. 171 OF 2012 & IA NO. 320 OF 2015 
 
In the matter of :  
 
BSES Rajdhani Power Ltd.    …Review Petitioner/Appellant(s)  

Vs.  
Delhi Electricity Regulatory Commission  …Respondent(s)  
 
  

RP NO. 17 OF 2015 IN APPEAL NO. 178 OF 2012 & IA NO. 321 OF 2015 
 
In the matter of : 
 
 BSES Yamuna Power Ltd.     …Review Petitioner/Appellant(s)  

Vs.  
Delhi Electricity Regulatory Commission   …Respondent(s)  
 

 
ORDER 

 
Due to paucity of time the matter could not be taken up and is 

adjourned to 24.10.2017.  

 COURT MASTER 


